[FORM A |
PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persans) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
M/, BEST & CROMPTON ENGINEERING PROJECTS LIMITED

FORM A
Bifu Gprais Pows wpged Pomsd P amusd, (anjinlin. pujsesdefu
anwsa)mwmmﬂu»

RELEVANT PARTICULARS

1. | Name of Corporate Debtor

BEST & CROMPTON ENGINEERING
PROJECTS LIMITED

"WS. BEST & CROMPTON ENGINEERING PROJECTS LIMITED" ke a1.sk asgricilungsefi saviflies,
enyBisel

1. | sLen@upp sruGurll Haevemb

BEST & CROMPTON ENGINEERING
FROJECTS LIMITED

2. | Date of Incarporation of Corporate Debtor

21.12.1999

2.| &r.eiGupy angiGunGyl. Eayaremi
Beuics. sl

21.12.1999

3, | Authority under which Corporate Debtor
is Incorporated / Registered

ROC- CHENNAI

3. | aLeiGup arjiCurGyl dmvend ufey Qougiiar
| Bovemin) Ouigysion sylany gyomocsy

ROC- Gearaner

Corporate Identity No. / Limited Liability

4. | oren@upp ariiCurlyr. fomiengden
GGGyl SeLwirer eremt,

U28920TN1999PLC043385

Daerdnadl Opndign Gud

5. | aduip anidlulyc fpamidar ufly | by eigrest: ak19A,
sigyns yoafl & pseien sgiuns psof| amd® sumGodiad, dem’ aok. 4,
(ppad gomd, ol b ronen,
Jpristundsin, Qe - 500034,
6. | aLeiGupp aniGurle Pryeersder 04.04.2025

(Order uploaded on 09.04,2025)

* | Resolution Process

e Identification No. of Corporate Debtor U28920TN1999PLC043385
5 Address of the Registered Office and Registered Office: No.19A,
" | Principal Office (if any) of Corporate Debtor| Emerald Apartments, Flat No.4,
First Floor, Wheatcroft's Road,
Nungambakkam, Chennai - 600034,
6 Insolvency Commencement Date in respect | 04.04.2025
" | of Corporate Debtor (Order uploaded on 09.04.2025)
v Estimated Date of Closure of Insolvency 06.10.2025

7. | Baencsousidl oy s pann
apgeypd sion_ardljungssciu@i Gsgl

06.10.2025

Name and Registration Number of the
8. | Insolvency Professional acting as Interim
Resolution Professional

V.DURAISAMY
Reg No: IBBI/IPA-002/IP-N00609/2018-2019/11862

8. | B e Eioy Caremips
Qomflapeop ufler Guusg,
whyd Lgley erem. ¢

V.giamyems
Reg No: IBBIIPA-002/IP-N00609/2018-2019/11862

Address and e-mail of the Interim Resolution
* | Professional, as registered with the board

V.DURAISAMY

INSOLVENCY RESOLUTION PROFESSIONAL
Reg No: IBBIIPA-002/1P-N0C609/2018-2019/11862
397, Precision Plaza, No, 23, Third Floor,
Teynampet, Anna Salai, Chennai - 600 018,
karurdurai.samy@gmail.com

Address and e-mail to be used for correspondence

L with the Interim Resalution Professional

397, Precision Plaza, No. 23, Third Floor,
Teynampet, Anna Salai, Chennai-600 018
beepcirp@gmail.com

9. |Borare Sie) Qereamjps
Gamfleoapenp wuflar oot
wppid Beeeghee pasouf)

V. gyt

INSOLVENCY RESOLUTION PROFESSIONAL
Reg No: IBBIIPA-002/1P-N00609/2018-2019/11862
397, ifdladuiar Sentrea, o3,
apapreugs  mond, CaamridGLiC L.,
Sjememn srenew. Qaarenen- 600 018
karurdurai.samy@gmail.com

11.| Last Date for Submission of Claims

24.04.2025

10.| BooLsiew oy Qesnemiss

307, Ml 1Jaman, seir23, Sougs s,
2 .

Classes of creditars, If any, under clause (b) of
12.| sub-section (6A) of section 21, ascertained by
the interim resolution professional

Not applicable

Names of Insclvency Professionals identified to act
13.| as Authorised Representative of creditors in a class
{Three names for each class)

Not applicable

(a) Relevant Forms and
(b) Details of authorized
representalives are available at:

14.

Web link:
hitps:/iwww.ibbi.govinhomeldownloads

Physical Address: As contained in the Serial No 10.

Notice is hereby given that the National
commmencement of a corporate insolvend

Company Law Tribunal has ordered the
v resolution process of the M/S. BEST &
S LIMITEDon 04.04.2025. .

| CROMPTON ENGINEERING PROJECT

(b) ai?f!mgugﬁm 1Byl feoen

aluytirset HeLbgb (poafl

Gpmfleogpap pufer sigs wamibGui e, snan, Queiener-600 018
ool & iianhasd pasonf beepcirp@gmail.com
1. | Corflsemaash awitifss Bpd Cod 24.04.2025
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fbasiucL sLegngisr amssam Do
(9@gud Besinflei)
o s sLawniser splsiyie
12, Uydffurs Crusue soLurenb srmiulL
Qi) s Opmepmuratis Quuiasr | Sedemed
(paiBaungy seviaring apainy Guusiat)
14.(@) Qurgggiorer Ligauser wpyDd Web link:

https:/iwww.ibbi.gov.infhome/downloads

Gyg(Physical) apmeuf): auflene e 10-6 2. civongsy
- BEST & CROMPTON ENGINEENING PROJECTS LIMITED _Apampdar

&L Sl

(e 4 ogaur b

The creditors of M/S. BEST & CROMPTON ENGINEERING PROJECTS

LIMITED are hereby called upon to submit their claims with proof on or before

24,04.2025 to the interim resolution professional at the address mentioned

againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means

only. All other creditors may submit the claims with proof in person, by post or by

electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
V.DURAISAMY

INTERIM RESOLUTION PROFESSIONAL
(Reg No: IBBI/IPA-002/IP- N00609/2018-2019/11862

Date : 11.04.2025
Place: Chennai
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